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Constraction Work at Visakhepatnan OQuter
Harbour

*750. SHRI B. S. MURTHY: Will the
Minister of SHIPPING AND TRANSPORT
be pleased to state

(a) whether the wotk on Visakhapatnam
outer harbour has been started;

{b) the agency which has
the construction;

undertuken

(¢) the extent of foreign collaboration
inmvolved: and

(d) the stages in which the work is to be
completed ?

THUE MINISTI R O PARLIAMENTARY
AIFAIRS AND SHIPPING AND TRANS-
PORT (SHR1 RAJ BAHADUR): (a) Yes.

(b) The work relating to the construction
of the outer harbour has not been entrusted
to any single agency, The work consists
of several items of work such as the const-
ruction of the breakwaters, quarrying of sto-
nes, procurement of construction equipment,
dredging, comtrustion of 1von ore berth,
installation of mechanical ore loading plant
cte. Contracts for supply of construction egu-
ipment have been awarded to different firms.
The main contract for the quartying of stoue,
preparation of blocks and  construction of
the breakwaters was awarded in - May, 197).
Some items of work such as dredging will be
taken up 10 due course.

(¢) No foreign collaboration is involved
in the execution of the project. An agreement
for project aid amounung to Rs, 5.25 crores
for the Visakhapatnam Outer Harbour Pro-
Ject and the Bailadila mining project taken
together huy bheen entered into with the
Government of Japan to cover the cost of
import of essenticl equipment needed for the
WO projects.

(d) The ‘work relating 10 the construction
of the outer harbour is being exccuted acco-
rding to a coordinated programme with a
view 10 ensure its completion and commi-
sstoning by May, 1974,
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Seizure of Pakistani Currency at Delhi

3099. SHRI R. N. BARMAN : Will
the Minister of FINANCE bhe pleased
to state :

(a) whether Pakistani currency  amoun-
ting to Rs. 1,26,000/- had been seized at Delhi
Airport on the 2nd June, 1971 from & woman
passenger going to Kabul var Ariana Inter-
national Airways; and

(b) whether the investigation in the matter
has since been completed and if so, the result
of the investigation °

THE MINISTER OF STATE IN THE MINI-
STRY OF FINANCE (SHRI K.R. GANESH):
(a) and (b) On 2nd June, 1971, Pak currency
worth Rs. 1,26,000/- was scized from a \ady

passenger at Palam Airport. She was (0 fly
to Kabul by Ariana flight. The lady was

arvested and subsequently released on bail.
Investigations are not yet complete.
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Inadequate Rate of Scholarship to Schedute?
Caste and Scheduled Tribe Students

3103. SHRI BHALJIBHA! PARMAR .
Will the Mimster of EDUCATION AND
SOCIAl WFLFARF be pleased to siate :

(a) whether the prescat rates of scholare
ships paxd for various courses of studiea in
colleges to Scheduled Castes and Scheduled
Tribes students are inadequate; and

(b) whether Government propose to incr-
ease these rates and 1f so, by what percentage ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE (SHRI K.5. RAMASWAMY): (3)
and (b). The value of scholarship under the
postriatric scholarships schéme inkluds a mon-
thly maistenace grant amd other conccssions
like payment of atl non-refundable compulsery
fees, study toure and thesis typing / printing
charges upto a prescribed celting.
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